Y NATIONAL COMPANY LAW TRIBUNAL
BENGALURU,BENCH

COURT NO.1 s
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 31.07.2018.

PRESENT: 1.Hon’ble member (J) Shri Rajeswara Rao vittanala,
2.Hon’ble member (T) Dr. Ashok Kumar Mishra

Name of | Petitioner Name of Respondent
CP/CA No Purpose Section Petitioner | Advocate Respondent Advocate
cpP For hearing Sec 252 M/s Sreenivas ROC
No.360/BB/2018 Interactors Babu
Investment Penugonda
Participation | Advecate
India Pvt Ltd CA.
SL. NAME (IN CAPITAL)
NoO. & PHONE NUMBER REPRESENTATION TO WHOM SIGNATURE

PETITIONER/s :  SKE & AWAS RBARU PEAOGe pa

19320 706 & /QLV\’

RESPONDENT/s :

ORDER

Heard Shri Sreenivas Babu Penugonda, Learned PCA for Petitioner.
Learned PCA wanted to file an application.

Post the case on 21.08.2018.

. L/,/ N\
ember (T) MLL“‘@/\:I' J)

Balaji



